
 
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

To be heard on Tuesday the 30th day of January 2024 at 10.30 a.m 

                                                 (HYBRID MODE) 

          Click here to join VC  

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and 

        Hon’ble Mr. Ajai Das Mehrotra, Member (Technical) 
 

For Withdrawal 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1 Comp App (AT) (CH) 

(Ins) No.150/2022 

For Condone Delay  
IA No. 351/2022  

For Urgent Hearing  

IA No. 352/2022  

For Stay  

IA No. 353/2022 

 

Titanium Tantalum 

Products Ltd. & Anr.  

Vs  
T.V. Manikantan  

 

 

 

WITH 

Mr. K Moorthy  M/s Gupta & Ravi 

2 Comp App (AT) (CH) 
(Ins) No.151/2022 

For Stay  

IA No. 354/2022  

For Condone Delay  

IA No. 355/2022  
For Urgent Hearing  

IA No. 356/2022 

 

Titanium Tantalum 
Products Ltd. & Anr.  

Vs  

P S Venkataraman & 

Anr. 

Mr.K Moorthy  M/s GRNK & 
Associates 

 

For Admission (Fresh Cases)  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

3 Comp App (AT) (CH) 

(Ins) No. 466/2023  

For Condone Delay  

IA No. 1457/2023 
For Exemption  

IA No. 1456/2023 

For Stay  

IA No. 1458/2023 

 

IDEB Grand Reality 

Pvt Ltd  

Vs  

Velayudham Jayavel & 
2 Ors. 

Mr. Aashutosh 

Srivatsava 
 

4 Comp App (AT) (CH) 

(Ins) No. 24/2024 

For Stay 

IA No. 86/2024 

 

M/s Quality Industries 

Through its Partner 

Siddharth Jain  

Vs 

Kamalesh Kumar 
Singhania 

 

Mr. Rohit Jain  

5 Comp App (AT) (CH) 

No. 114/2023 

For Exemption 

IA No. 1398/2023 
For Stay 

Sanghi Textiles Pvt. 

Ltd.   

Vs 

Sanghi Industries Pvt 
Ltd. & 17 Ors.  

Mr. Yogesh Jagia  Mr. Sriram 

Venkatavaradan 

For Caveator 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994


 
 

IA No. 1400/2023 

For Interim Relief 

IA No. 1399/2023 

 

 

 

For Hearing (Part Heard)  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

6 Comp App (AT) (CH) 

(Ins) No. 330/2022  

Urgent Hearing  

IA No. 728/2023 

Mr. Sethuraman 

Mahadevan & 183 Ors  

Vs  

Ozone Urbana Infra 

Developers Pvt Ltd. 
 

Mr. P Raj Kumar 

Jhabakh  

Mr. B Vikram 

Veerasamy 

 

For Hearing 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

7 Comp App (AT) (CH) 

(Ins) No.285/2022 

IDBI Trusteeship 

Services Limited  

Vs.  
Ozone Urbana Infra 

Developers Private 

Limited 

 

Mr. Edward James  Mr. Perikal K Arjun 

8 TA (AT) No.247/2021 

(Comp App (AT) (Ins) 

No. 757/2020)  
To Adv. Hg.  

IA No. 71/2023 

Urgent Hearing  

IA No. 638/2023 

 

Mr. Vijay Kumar 

Penmetsa  

Vs  
Mr. Sisir Kumar 

Appikatle & Ors  

 

 

 
WITH 

Mr. Abishek Anand  Mr. Y. 

Suryanarayana R1 

9 Comp App (AT) (CH) 

(Ins) No.30/2022 For 

Condone Delay  

IA No. 58/2022 

For Exemption  

IA No. 60/2022  
For Stay  

IA No. 59/2022 

Bank of Baroda  

Vs  

Vijay Kumar Penmetsa 

& Anr  

Mr. Pankaj Vivek  Mr. Abishek 

Anand- R1 

 

For Direction 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 
10 Review Appln No. 

02/2024 

in 
Comp App (AT) (CH) 

(Ins) No. 302/2021  

Venkata Sivakumar V 

Vs 

M/s. Kineta Global 
Limited & 9 Ors.  

Mr. V Venkata 

Sivakumar 
 



 
 

IA No. 639, 640 & 

641/2021, 92, 97, 

340, 622, 942 & 

1052/2022 & 
417/2023 

 

11 TA No. 54/2022  

(CA (AT) No. 

333/2019) 

Ms. Simrat Chadha  

Vs  

Shilpi Sharanya 

Apparel and Home 
Linen Pvt. Ltd. & 3 

Ors. 

 

M/s Samvid Legal  Mr. NP Vijaykumar 

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

12 Comp App (AT) (CH) 

No. 67/2023   
For Exemption  

IA No. 855/2023  

For Direction  

IA No. 1393/2023 

 

Dayanand Agarwal & 5 

Ors.  
Vs  

Mr. Ramesh Kumar 

Agarwal & 12 Ors. 

Mr. B Sarath Babu  Mr. TK Bhaskar-

R1, R3 

13 Comp App (AT) (CH) 
No. 57/2023  

For Condone Delay  

IA No. 1132/2023  

To dispense with 

IA No. 678/2023  

For Stay  
IA No. 677/2023 

Delay in 

representation  

IA No. 674 & 

676/2023 Leave to 
file  

IA No. 675/2023  

To implead  

IA No. 5/2024 

 

The Tamil Nadu 
Sugarcane Farmers 

Association  

Vs  

Mr. Ramakrishnan 

Sadasivan 

Mr. Niranjan 
Rajagopalan  

Mr. B. Dhanaraj 

14 Comp App (AT) (CH) 

No. 02/2022  
For Condone Delay 

IA No. 10/2022  

For Stay  

IA No. 11/2022 

 

Shibu John & 3 Ors  

Vs  
Transmarine Services 

India P Ltd & 4 Ors 

M/s Surana & 

Surana  

Mr. NP 

Vijayakumar- R2 
Ms. Elambharathi- 

R4 & R5 

15 Comp App (AT) (CH) 
(Ins) No. 220/2023  

For Stay  

IA No. 729/2023 

 

 

Linen Art Pvt. Ltd.  
Vs  

Canara Bank & 3 Ors.  

 

 

WITH 

 

Ms. Tahura Anzar  Mr. ML Ganesh-R1 



 
 

16 Comp App (AT) (CH) 

(Ins) No. 221/2023  

For Stay  

IA No. 730/2023 
 

Linen Art Pvt. Ltd.  

Vs  

Canara Bank & 3 Ors 

Ms. Tahura Anzar  Mr. ML Ganesh-R1 

17 Comp App (AT) (CH) 

(Ins) No. 328/2023 

Anil Kumar Ojha  

Vs  

CS C 

Ramasubramaniam 

 

Mr. Anil Kumar 

Ojha 

 

18 TA (AT) No. 
254/2021  

(CA (AT) (Ins) No. 

1048/2020) 

Hero Exports  
Vs  

Mr. K Vasudevan RP, 

Tiffins Barytes 

Asbestos & Paints Ltd 

& 2 Ors.  

 
WITH 

Mr. Aayushmaan 
Gauba 

 

19 TA (AT) No. 

255/2021  

(CA (AT) (Ins) No. 

1049/2020) 

Hero Exports  

Vs  

Mr. K Vasudevan RP, 

Tiffins Barytes 

Asbestos & Paints Ltd 
& 2 Ors. 

 

Mr. Aayushmaan 

Gauba 

 

   

  For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

20 Comp App (AT) (CH) 

(Ins) No.234/2022  

For Exemption    
IA No.501/2022     

For Stay    

IA No. 502/2022 

To implead 

IA No. 61/2024 

 

Srinivas Reddy Yadiki, 

M/s Bevcon Wayors 

Pvt. Ltd.   
Vs     

Ardee Hi-Tech Pvt Ltd 

& Anr 

 

Mr. Y 

Suryanarayana 
Dr. SV 

Ramakrishna-R1 

Mr. Raja Shekar 
Rao Salvaji (For 

Impleadment) 

21 Comp App (AT) (CH) 

No. 92/2023  

For Urgent Hearing  

IA No. 1171/2023 
 

Global Best Foundries 

Pvt Ltd & Anr.  

Vs  

D Suseela 

Dr. KS 

Ravichandran  

Mr. R Sivaraman 

22 Comp App (AT) (CH) 

(Ins) No. 310/2023  

For Stay  

IA No. 958/2023  

For Exemption  
IA No. 959 & 

960/2023  

For Addl. docs  

IA No. 961/2023  

IA No. 1287/2023 

 

Mr. Kamma Srinivasa 

Rao, Suspended 

Director of the 

Suspended Board of 

Directors of Corporate 
Debtor M/s. Trichy-

Thanjavur 

Expressways Limited  

Vs  

IDBI Bank Limited & 

Anr. 

M/s. HK Law Offices  

Mr. HK Chaturvedi  

M/s. Shivakumar 

and Suresh 



 
 

23 TA (AT) No. 76/2021  

(CA (AT) No. 

122/2018)  

For Directions  
IA No. 345/2023 

Additional docs.  

IA No.338/2023 

S.K. Bigstar Foods 

Limited & 8 Ors  

Vs  

TM Food Processing 
Ltd & 25 Ors.  

 

 

 

WITH 

Mr. I. Abrar 

Mohammed 

Abdullah  

Mr. Sandeep 

Kumar 

Ambalavanan- R1- 

R9 

24 TA (AT) 77/2021  
(CA (AT) No. 

163/2018) 

Additional docs  

IA No. 346/2023 

 

K. Trinadha Reddy & 
12 Ors. 

Vs  

TM Food Processing 

Ltd. & 21 Ors.  

 

WITH 

M/s R Antony Roche 
Kamal  

Mr. Sandeep 
Kumar 

Ambalavanan R1- 

R9 

25 TA (AT) No. 78/2021  
(CA (AT) No 

.210/2018)  

Additional docs. IA 

No. 347/2023 

Rayudu Nagabhushan 
& 17 Ors  

Vs  

SK Bigstar Foods 

Limited & 22 Ors.  

 
WITH 

 

Mr. John Mathew  Mr. I. Abrar 
Mohammed 

Abdullah- R1  

Mr. Sandeep 

Kumar 

Ambalavanan R3 

26 TA (AT)No. 80/2021  

(CA (AT) No. 

211/2018)  

For Additional docs.  

IA No. 364/2023 
 

Kaja Gajendra Rao & 

18 Ors  

Vs  

SK Bigstar Food 

Limited & 22 Ors. 

Mr. Deepak Kumar  Mr. I. Abrar 

Mohammed 

Abdullah- R1  

Mr. Sandeep 

Kumar 
Ambalavanan R2- 

R5, R7-R10 

 

27 TA (AT) No. 

174/2021  

(CA (AT) (Ins) No. 
1011/2020) 

Central Transmission 

Utility of India Ltd.  

Vs 
Summit Binani RP, 

KSK Mahanadi Power 

Company Limited & 

Anr. 

 

Mr.Joshua Samuel  M/s Shardul 

Amarchand 

Mangaldas & Co- 
R1 

28 TA (AT) No. 
184/2021  

(CA (AT) (Ins) No. 

210/2020) 

Rakesh P Sheth  
Vs  

Indus Cityspaces and 

Constructions Pvt. Ltd. 

 

Mr. Udian Sharma  Mr. Vivek Jain 

29 TA No. 194/2021 

(Comp App (AT) (Ins) 

No. 469/2021  
IA No. 1205, 1206 & 

1207/2021) 

Income Tax 

Department Through 

Deputy Commissioner 
of Income Tax  

Vs  

ILC Industries Ltd & 2 

Ors. 

 

Mr. J 

Narayanaswamy  

Mr. Ankur S. 

Kulkarni- R1 

30 Comp App (AT) (CH) 
(Ins) No. 205/2021 

For Stay  

IA No. 411/2021 

 

State Tax Officer  
Vs  

Bijoy Prabhakaran 

Pulipra 

Mr. EK Kumaresan  Mr. Bijoy P Pulipra 



 
 

31 Comp App (AT) (CH) 

(Ins) No. 14/2022  

For Injunction  

IA No. 30/2022 
 

V Nagarajan  

Vs  

ICICI Bank Ltd  

 
WITH 

Mr. R Subramanian  M/s Shivakumar & 

Suresh 

32 Comp App (AT) (CH) 

(Ins) No. 152/2023  

For Stay  

IA No. 502/2023 

 

Mr. V Nagarajan  

Vs  

ICICI Bank Ltd. 

Mr. R Subramanian  M/s Shivakumar & 

Suresh 

33 Comp App (AT) (CH) 
(Ins) No. 17/ 2022 

Aegis Steel Cast  
Vs  

PEE Industrial Valves 

Pvt Ltd. 

 

Mr. Dhiren R. Dave 
PCS  

Mr. T.Durga 
Prasad 

34 Comp App (AT) (CH) 

(Ins) No. 21/2022 

M Gagan Bothra  

Vs  
Senthil Kumar & Anr. 

 

Mr. M. Gagan 

Bothra  

Mr. K 

Chandrasekaran- 
R1 & R2 

35 Comp App (AT) (CH) 

(Ins) 02/2023  

For Additional docs.  

IA No. 02/2023 

Srei Equipment 

Finance Ltd.  

Vs  

M/s. Vijay Engineering 

Equipment India Pvt. 
Ltd. 

 

Mr. Anant Merathia  Mr. Thriyambak J 

Kannan 

36 Comp App (AT) (CH) 

(Ins) No. 73/2023  

For Additional docs  

IA No. 260/2023  
To implead  

IA No. 573/2023 

Intervening Appln.  

IA No. 1086/2023 

 

Base Corporation Ltd.  

Vs  

Pegasus Assets 

Reconstruction 
Company Pvt. Ltd. 

Mr. Anant Merathia  Mr. Dinkar Singh 

37 Comp App (AT) (CH) 

(Ins) No. 277/2023  
For Stay  

IA No. 851/2023 

Canara Bank  

Vs  
Mr. S. Rajendran, 

Liquidator of M/s Cape 

Engineers Pvt. Ltd. 

 

Mr. ML Ganesh  Ms. Elamathi 

 

Copy to: 

                                                                                                                 By the order of Hon’ble Member (Judicial)  

                                                                                                                                                      

                               Chennai Bench 
1. Notice Board 
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1. For VC Link- vcnclatchennai5@gmail.com 
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